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Mr, CHAIRMAN: He said the num- |
Dber wag eight,

1)

CocHIN SHIP-BUILDING YARD

J Smmt JOSEPH MATHENH: ‘

*10.5 surr PALAT KUNHI KOYA:

Will the Minister of TRANSPCRT be
Pleased to state:

(a) whether the flnal agreement
for the Japanese collaboration wn the
case of the Cochin Ship-building Yard
hag been signed;

(b) if so, what is the progress 2f the

(c) when the Ship-building Yard is
expected to start production; aad

" (d) what will be the capacily of
the Yard as per the agreement:

Tee MINISTER or TRANSPORT
(Sur1 Ras BamADUR): (a) Nagotie-
cendu-ted by an  official
delegation that visited Japan j: June
last with the Mitsubishi Heavy Indus-
tries Ltd, on specific terms and c¢aadi-
tions demanded by the Japanese and
noteg stating respective positions
taken by either gide thereupon were
exchanged,

* h

Representative of Mitsubishi Heavy
Industries later came to Delhi in
August when negotiations were ad-
vanced further and a writter. +eply
43 now expected from them shoitly,
K is hoped that an agreement will be
concluded and signed soon.

(b) Work on the project would be
started soon after the agreeraent is
concluded,

(¢) The Ship yard is expected to go
into production in 1967 accorling to
the Scheme offered by the J.panese.

¢(d) Four ships of 63000 GRT per
annum as per this Scheme.

1The question was actually asked un
the floor of the House by Shri Josepn
Mathen. |

L 7 SEP. 1964 ]

to Questions 42

Surt EBRAHIM SULAIMAN SAIT:
May I know the termg and conditions
that were proposed by the Japanege
to the Government of Incia for the
construction of this ship-building
yard at Cochin?

Surr RAJ BAHADUR: It will ot be
advisable to disclose the details of
the terms at this stage when negotia-
tions have yet to be completed,

Surt EBRAHIM SULAIMAN SAIT:
What will be the total cost of cons-
truction of thig Ship-building VYard
and what is the proportion to be shared
by the Japanese firm?

Sarr RAJ BAHADUR: The estima-
ted cost of the Ship-building Yard is
about Rs 8 crores, as estimated by
the Japanese,

Surr EBRAHIM SULAIMAN SAIT:
What will be the share of the
Japanese firm?

Sarr RAJ BAHADUR: 1t is one of
the terms and conditions to be settled.

Sart NIREN GHOSH: May I know
whether this Ship-yard is going to be
a Government-ownec concern, and,
if so, whether there is going to be pri-
vate foreign capital collaboration or
investment in that concern?

Surr RAJ BAHADUR: 1t is going to
be a Government-owned Ship-yard
but we have invited the Japanese
firm Mitsubishi Heavy Industries
Ltd. to come and join in equity parti-
cipation especially with a view to en-
suring the building of ships at econo-
mic and competitive prices so that
they may have an actual state in the
whole enterprise,

Surt M. P, BHARGAVA. May 1
know whether the negotiations have
been finalised or they are still under
negotiation?

Surt RAJ BAHADUR: I have stated
the position clearly that the tferms
and conditions were discussed, notes
were exchanged thereon and then
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they came here; the terms and con-
ditions given by them were subject-
ed to scrutiny by a Negotiating Com-
mittee of Secretaries consisting of
Finance Secretary, Cabinet Secretary
and cthers because we have got to
weigh the various implications of the
termg and c nditions That hag been
communicaced to them and now a
final reply is expected from them
shortly, . .

1 » r 4., -

‘CONCORDE’ AIRLINERS

*11. Sgrr BIREN ROY: Will the
Minister of CIviL AVIATION be pleased
to state:

(a) what are the terms of the
agreement signed by Air India to
vbtain priority delivery positions 1n
respect of two Anglo-French Super-
sonic Concorde airlines;

x -—If.ncf r

(b) as Air India hag now booked
delivery position for both  Anglo-
French Concorde andq the US—
8ST wha, concrete steps have been

"taken for the training of pcrsonneland
modernisation of equipment to safely
and successfully usher in the ‘sup>r-
sonic’ transport era in and over India;
and

(c) what {5 the estimated price
differnce between the Concorde and
the American SST?

e < g
_1 Tae MIN'STER o= C AVIA-
MION (Sart N Kanunco): (3) to

(¢) T lay a statement on the Table of
the House. i
Sramm
[ (SR

(a) The principal terms of the
Letter of Agreem nt signed bv AT
India with SUD Avintinn Britisn Ar--
eraft Corporation for reserving deli-
very positions for two Concurdes are
as follows:—

(i) The Concoide jg being design-
ed f-r a cruising speed of
. Mich 22 with an  op:iriung

[ RAJYA SABHA ]

range sufficiont th pesrat n oo
Stop cperat'on across the At- |

to Questions
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lantic and with a payload of
not less than 20,000 lbs. in--

- clusive of passengers, bag-
gage and cargo.

(ii) Air India has bean a‘lctted
pusitions 46 and 54 1n the
delivery schedule., .

(iii) Although SUD/BAC cannot
at present guaraatee or ommit
as to delivery dates it is anti-
cipated that the wrou: ton
deliveries of the aircralt would
commence in 1971.

{iv) The purchase price per air
craft would be $ 13.00 mi lion
plus escalation on 1.bour
trom the date of the Agree-
mentg, S et R

(v) Air India to pay an initial

deposit of $ 1.00 million half

. of which ($500,000) has been

paid on signing the Letter of

' Agreement on 15th July, 1964

The baiance will have to be

paid at the time of sign ng ot

the Defini.ive  Agreement

' sume time in 1968 by which

‘ time the first flight of the

first prototype aircra‘t is ex-
pected to occur,

(b) At the moment, no training of
personnel or modernisation of equip-
mant is possible because no co-crete
daty in respect of the performance
and other enginecring aspects of the
aircraft is available. The develop-
ments are, however, being kecenly
watched.

f¢) The anticipated p-i~e of the
Conecorde is $1300 mi'lion plvg es-
calation on labour from the date of
‘he Agreem3nt. No firm estimates of
*he nrice of the American SST are
qvai'lable but preoliminary rop-orts
suggest that the price mav  be ahout
2 3000 milion. T-e American SST is
axpected to be bigger and fastr than
the Concorde.

fper B'RFN ROY: T gee a eonfusion
“rom the answ~- to part M | the
ataitemant and from the statement



